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SHRI JAGESH DESAI 

(Maharashtra): Madam, this is a practical 

problem. If this condition is there, I think the 

problem cannot be solved. Instead of saying 

that the ownership of the land should be 

transferred to the Government, it should be 

that the land should be recognised by the 

Government. Only then the MPs' funds can 

be utilised for that purpose. 

SHRI K. RAHMAN KHAN (Karnataka): 

Madam, I also associate myself with the 

sentiments expressed by Shrimati Malti 

Sharma. 

THE DEPUTY CHAIRMAN: I am also 

associating myself because I am also a 

Member of this House. 

SHRI DIGVIJAY SINGH (Bihar): 

Madam, the whole House is associated. 
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